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IVIL APPEAL NO. 5489 OF 2003

STATE OF U.P. & ANR Appel | ant (s)

VERSUS

SHI V. NARAI N UPADHYAY Respondent ( s)

(Wth office report)

Date: 21/07/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ARI JI T PASAYAT
HON BLE MR JUSTICE H K SEMA
For Appellant(s) M. Pranod Swarup, Adv.

M. Jati nder Kumar Bhati a, Adv.

For Respondent(s) M. Varinder Kumar Sharma, Adv. (N. P.)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Argument s hear d.

Judgnent reserved.



(Neena Ver nma) (Vijay Agga
rwal )

Court Master Court Master

LI ST OF BOOKS REFERRED
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